
RAJYA SABHA [19 August, 2004] 

Seeping of sea water in Neyveli 

1633. SHRI T.T.V. DHINAKARAN: Will the PRIME MINISTER be 

pleased to state: 

(a) whether Government are aware that there is a fear of seeping in sea 

water in Neyveli region of Tamil Nadu due to pumping out of huge quantity of 

water from the Neyveli Lignite Corporation's mines; 

(b) whether Government have conducted any survey to investigate the 

matter; and 

(c) whether there are any norms with regard to the pumping of water from 

deep mines? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL AND 

MINES (DR. DASARI NARAYAN RAO): (a) Yes, Sir. The Government is 

aware of the possibility of seeping in of sea water due to pumping out of water 

from mines. 

(b) The Central Ground Water Board, at the request of Neyveli Lignite 

Corporation Ltd. (NLC), has put up observation wells along the coast to 

continuously monitor any salt water intrusion from sea to inland and the studies 

made so far indicate that there is no such occurrence. NLC has also requested 

Geological Survey of India to undertake scientific studies in Neyveli region so as 

to understand seeping of sea water, if any, due to pumping by NLC for mining 

operations, agriculturists and other industries operating in the region. 

(c) Yes, Sir. Ministry of Environment and Forests and the Central 

Ground Water Board have prescribed the limits restricting ground water 

pumping from NLC's mines. NLC is pumping ground water to the extent it has 

been permitted by the above agencies. 

NALCO expansion plan 

1634. SHRI B.J. PANDA: Will the PRIME MINISTER be pleased to 

state: 

(a) whether it is a fact that National Aluminium Company (NALCO) has 

drawn up a Rs. 4000 crore expansion plan; 

(b) if so, the details thereof; and 
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